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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : TYDERABAD BENCH
' AT MYDERABAD '

g.A. 812/31, Pt. of Decision : 15,6,94,

.3, Mr, R, Satyanarayana

2. G. KrisPnan +s Rpplicants.
s

1., The Dy, Virector of Administratiocn,
No, 11, OFfice of t'e D,0.U.,
Ceneral P.uW,D., , New DelPi,

2. The Superintending Engineer (E),
H,e.g£.C., Central P,U.0,
Hyderabad - 1,

3. The Executive Engineer (E), UCED,
Central P,U.D,visakPapatnam,

4, The labour Officer, H.C.C.,
Central P,W.D. Hyderabad - 1. o+ Respondents,

t

Counsel for the Applicants : Mr. V, MmadNusudan Rap ( A-F!

Counsel for tile Respondents : Mr, N.V, Ramana, Addl, CGSGC

CORAM:

THE HON'BLE STRI A,B, GORTOI : MEMBER (ADMN,)

THE HON'BLE SYRI T. CTANDRASEKTARA REDOY : MEMBER (JUDL.)
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0.A.No.B812/91 Dt. of decision: 15-6-1954,
SRODER

X

YAs per the Hen'ble Sri A.8, Gorthi, Memuer (Admn.)

None present for the applicant. Even on the

previgus occasion {13-5-1994) when the case was listed
. - ‘G»J?-A’

for hearing none appearedA As such this 0.3, is dismissed

for default., No costs.

‘c~\\m#————(’ .

(T. Chandrasskhar Reddy)
Member (3)

)

Member (R)

Dt., 15-6-=1994
Open Court Dictation.

ﬂ;’ V@m——”k .

kmv DEPUTY REGISTRAR(J)

1.The Dy.Director ef Administration,
Ne.II, OfPice of the D.G.U.,
General P,U.D., Neu Delhi.

2JThe Superintend&éng Enginzer (E),
H.C.E.C.y Central p.u,D.,
Hyderabad - 1,

3.The Exscutive Enginear, (E)},VYCED,
Central P,W.D.Visakhapatnam,

4. The Labour Officer, H.C.C., e g
Central P.W.D. Wyderabad - 1. e T

One copy to Mr.Y.Madhusudana Raal'Advngaié,1~8~?24/ﬁ/ﬂ,

Se
6o
7.
8.

One cepy te Library, CAT,Hyderabad,
One spare copy.

YLKR

e Nallakumta. -
Une copy to Mr,N.V.Ramana, ﬁddl.Cﬁ?&?@A%Irﬂygg%éégg?#a’
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